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CP No. 83/241-244/ALD/2016

Sri Anil Kumar for the petitioner. He filed joint application for adjournment
of the case. On last hearing, it was brought to the notice of this court that a
settlement talks between the parties is going on and there is some possibility

ﬂ% WTE Jsamc. Therefore, the matter is adjourned for reporting
settlement for final hearing on 8" Sentembher 2017
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Date: 10.08.2017 Shri H.P. Chaturvadi (Member (Judicial)
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